GOVERNMENT OF INDIA
CIVIL AVIATION
LOK SABHA
UNSTARRED QUESTION NO:280
ANSWERED ON:02.12.2004

NON-SCHEDULE OPERATION LICENCES HOLDERS
Alemao Shri Churchill Braz

Will the Minister of CIVIL AVIATION be pleased to state:

(a) the names of Non-Schedule Operation licences (charter) holders;

(b) the details of the land/hangar leased by them from Airports Authority of India;

(c) the details of lease rent, landing charges, parking charges etc. received from them during each of the last three years;
(d) the details of the dues pending against such companies;

(e) the efforts made to recover these dues;

(f) whether some companies are exempted from such dues; and

(g) if so, the details and the reasons for exemption?

Answer

MINISTER OF STATE(INDEPENDENT CHARGE) OF THE MINISTRY OF CIVIL AVIATION ( SHRIPRAFUL PATEL )

(a):- The list of Non-Scheduled Operator's Permit Holders are :-

1. Aerial Services Pvt. Ltd. 2. Ahmedabad Aviation Academy
3. Airworks India Pvt. Ltd. 4. Asia Aviation Ltd.

5. Aviators India Pvt. Ltd. 6. Azal India Pvt. Ltd.

7. Bharat Hotels Ltd. 8. Bilakhia Holding Pvt. Ltd.
9. Century Textiles & Ind. Ltd. 10.Deccan Aviation

11.Escorts Ltd. 12.East India Hotels

13. Govt. of Jammu & Kashmir 14 .Himalayan Heli Ser. P. Ltd

15. HAL Rotary wing academy 16.India International Airways
17. 1Indo Pacific Aviation 18.Jupiter Aviation Pvt.

Ltd. 19. Jagson Airlines 20.Mesco Airlines Ltd.
21. M.P. Flying Club Ltd. 22.0rient Flying School
23. Pawan Hans 24 .Prem Air

25. Rajputana Aviation Academy 26.Raymond Ltd.

27. Reliance Transport Travels Ltd. 28.Sahara India Airlines

29. Span Air Pvt. Ltd. 30.Summit Aviation Pvt. Ltd.
31.Taj Air Ltd. 32.Taneja Aerospace & Aviation Ltd.

33.Trans Bharat Aviation Pvt.Ltd. 34.Tnited Helicharters Pvt. Ltd.
35.Vidyut Travels Services.

(b). (c), (d), (e), (f) and (g) Information is being collected.
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